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Friday, November 18, 19831Kartika 
27, J905 ,(Saka) 

The Lok Sabha met at Eleven of the Clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 
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THE MINISTER OF DEFENCE (SHRI 
R. VENKATARAMAN): (a) No, Sir. 

(b) Does not arise. 

(c) and (d) Certain benefits have 
recently been announced for Territorial Army 
Jawans as given in the statement laid on the 
Table of the House, 

The following benefits have recently 
been announced for Territorial Army 
Jawans :-

(1) In respect of such of tho e Terri-
torial Army Jawans who had completed 15 
years or more of continuous embodied 
service and had become non-effective on or 
before 31st March, 1982, service pension, 
death-cum-retirement gratuity and ordinary 
family pension have been sanctioned as app-
licable to the regular Army personnel ex-cept 
that the weightage element allowed to regular 
Army personnel has not beeQ made admissi-
ble. In respect of Territorial Army Jawans 
who had completed 15 years or more, but 
less than 20 years of embodied service with 
breaks and had become non-effective on or 
before 31st March, 1982, service pension, 
death-cum-retirement gratuity and ordinary 
family pension have been sanctioned without 
the weightage e1ement allowed for regular 
Army personnel and with a further token cut 
of 5% in the pension . Where the aggregate 
embodied service has been 20 years or more, 
the token cut of 5 Yo has been ordered to be 
waived. Both these orders have been issued 
in the nature of one time exception to tbe 
general rule that Territorial Army service is 
not pensionable. 

(2) A cadre review has been carried 
out for non-departmental units of the Terri-
torial Army. As a result , the avenues for 
promotion for Territorial Army Jawans 
have been substantially stepped up. 

(3) Refreshment Allowance. admissibJe 
to Territorial Army personnel of Urban TA 
Units has been ordered to be enhanced from 
Rs. 1/- to Rs. 3/- per parade of four bours 
duration. 

(4) The Conveyance for the Jawan of 
Urban TA Units ha been ordered to be 
doubled from 8 paise to 16 paise per kilo-
meter. 
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(5) The following categories of Terri-
torial Army personnel have been ordered to 
be granted the status of Ex-Servicemen:-

(a) Pension holders for continuous 
embodied service, 

(b) Disabled Territorial Army per-
sonnel with disability attributable 
to Military Service. 

(c) Family Pension holders. 

(d) Gallantry Award winners. 

(6) The amount of annual bounty, 
admissible to NCOs/Other Ranh of Urban 
Territorial Army Units for regular attendance 
of parades etc. has been doubled from 
Rs . 50/- per annum to Rs. 100/- per annum. 
Territorial Army NCOs/Other Ranks of Pro-
vincial Units, to who bounty was not adm:ssi-
ble previously, have been made eJigble for 
this benefit. 

7. Besides the above, several other 
measures for the benefit of Territorial Army 
personnel have recently been recommended 
by the Territorial Army Committee, 1982. 
Government have not yet taken final deci ions 
on these. It will be premature to disclose 
the details. 

SHRI RAM PY ARE PANlKA: 
Though the Minister has given a negative 
answer to my question parts (a) and (b), I am 
thankful to him that he has announced so 
many benefits for the Territorial Army 
Jawans recently, But I want to remind him 
that recently while he was addressing the 
Territorial Army Jawans on the grounds of 
Redfort, he categorically assured them that 
he was going to give pension to tbem ; but he 
has not given it. Not only this, he had 
announced that he will give gratuity of 
Rs. 15,000-20,000. Moreover, he also assu-
red them that he was going to give gratuity to 
tbose who draw a salary of Rs. 1500/-. I 
want to know from the Minister whether he 
is going to declare this service as a pensiona-
ble ervice. 

SHRI R . VENKATARAMAN: I 

during the army day. The concessions are 
that for the people who have completed 15 
y ars or more of continuous embodied service, 
they will become eligible for pension. 

Also, I have said that in the case of 
those who have put in between 15 and 20 
years, but non-continuous service, they will 
also get pension. All these are given in the 
statement. Once the announcement has been 
made it will be imrHemented. There is no 
que tion of our going back on any 0 f these 
things. Death-cum-retirement gratuity will be 
given. Th pen ion will be given a mentio-
ned in the statement placed on the Table of 
the Hou e and I do not see what doubt 
the hon. Member has on this matter. 

SHRI RAM PYARB PANLKA : I have 
got no d ubt. Your answer wa not clear. 
There wa one Territorial Army Committee 
which has recommended orne more benefits 
to be given to the Jawans. What i the cons-
traint in accepting tho e recommendations? 

SHRI R. VENKATARAMAN: A Terri-
torial Army Committee was headed by my 
esteemed friend Mr. Sparrow and they have 
made far reaching recommendations. They 
have said that the Territorial Army should 
be developed C\.S a second line of defence and 
for that purpose they said that the structure , 
should be changed, and so on. These are 
matters which require very careful examina-
tion. They are under examination. The 
decisions will be taken, but I thought that 
some benefits may be given in advance while 
the other things may be examined at some 
leisure 

SHRI UTTAM RATHOD : May I know 
from the hon. Minister if the strength of the 
Territorial Army is going to be increased? 

SHRI KRISHNA CHANDRA HAL-
DER : Will the recruitment be from different 
territories also ? 

SHRI R. VENKATARAMAN: From 
all over India. 

MR. SPEAKER: At least enrol him 
bad announced a number of concessions first. 
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SHRI R . VENKATARA MAN: I will 
answer this question first . So far as the 
strength is concerned, we have I am giving 
the information for the first time -- 45,000 
people in the Territorial Army and the sugges-
tion that has been made by the Committee is 
that it should be increased and it should be 
formed as a econd line of defence. Now, 
when a deci ion i taken on that principle, 
then the number will be adequately increased. 

MR. SPEAKER: Shri Anantha Ramulu 
Mallu. Ab ent. Shri K . Mallanna. Thank 
you for being pre ent. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GEHLOT): (a) 
and (b) A statement is laid on the Table of 
the House. 

Statement 

(a) and (b) Yes, Sirs. A special Air-
• conditioned Tourist Train named" The Great 

Indian Rover" has been introduced as of 
3rd November, 1983 in collaboration with 
the Ministry of Railways and the India 
Tourism Development Corporation to facili-
tate tourists intending to visit places of Budd-

hist importance. Adequate facilities have 
been provided by the Government in this 
"hotel on wheels". 

"The Great Indian Rover" has sleeping 
accommodation for 126 tOUrists with all 
fac ilities normally provided in a hotel. It 
al 0 has a Restaurant Car, a Lounge, and a 
meditation area. The train will operate on 
a 5 Nights itinerary every week from Howrah 
to Gaya-Varanasi-Gorakhpur and back to 
Howrah. The rouri t will be taken by 
ITDC s luxury coaches to Bodhgaya, Rajgir, 
NaJanda, Sarnath, Lumbini and Kushioagar. 

SHRI K . MALLANN A : J congratulate 
the hon. Minister. He has answered all 
my questions . I have no supplementaries. 

MR. SPEAKER: There seems to be 
good rapport. He has not got any; you 
have got, Mr. Mohanty. 

SHRI BRAJAMOHAN MOHANTY: 
As the Tourism Min istry j aware, there, are 
many Buddhist shrines and other places of 
pilgrimage in Orissa. Are there any proposals 
to connect th is train to those tourist spots, 
in Orissa. I particularly mention Lalitgiri 
and other places and al 0 others which were 
famous even before the birth of Chri t. 

THE MINISTER OF STATE OF THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI KHURSHEED ALAM 
KHAN) : We have ju t started this train and 
it is being operated for the first time this ea-
son on an experimental basis. On the basis of 
this experiment we will consider what other 
places can be considered for inclusion in the 
itinerary. 
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